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nave been tortured. Stories are ap-
pearing,

Let the calling attention notice be
admitted for tomorrow, We could
bring the matters to the notice of the
Government and the Government
should tell us how they are going to
tack.e thig problem. Nothing short of
iational intervention by Parliament
1s called for in this matter. I would
ask the Government to take this
matter seriously, discusg it with us
ang evolve some method of dealing
with it 1f necessary by changing the
law of the land, investigating pro-
cedures, and so on. Let the Gov-
einment lay down certain rules as to
how the people should be interrogat:
ed and how they should be dealt
with in police custody. This is very
very important. Five dozen people
have been killed in the so-called en-
counters in Punjab. Sir, even the
ladies had been tortured and they
came and told me how it all hap-
pened, Where ig the remedy now?
I should like to know it. Sir, I have
myself been tortured in my old days
m 1933 in the British lock-up but
there was some limit even in those
days. Now, 1t seems, there is ng limit.
These things, Sir, should now be
pinned down. Such crime should not
be allowed to go on unaccounted for,
without the police officers being call-
ed to book and punished. 1  know
their names; I know the names of
those police officers who were respon-
sible for it in Calcutta, who were
responsible for killingg and torture.
Their names are well-known; the Mi-
nisters know their names; the ex.
Chief Minister knew them. Every-
body knows. I would request you to
take this matter up. It is not a ques-
tion of individual matter There or
there. Kerala Government has done a
good thing by starting a judicial in-
quiry. Why is the Andhra Pradesh
Government silent? I cannot ynder-
stand. Why ig the West Bengal Gov-
ernment, now under President’s
Rule, silent zbout it? 1 cannot under-
stand: What about the Punjab Gov-

ernment which also wag responsible
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for killings, particularly when the
Centra] Minister, Mr, Badal, was in
charge of the State Government at
that time as the Chief Minister? All
these thingg we would like to know.’
I beg of you not to pass over this
matter, Let the Parliament be, geized
of these matters. Let our collective
wisdom be brought on the subject in
order to see that such a thing never
happens in the country again like tor-
tures, the third-degree methods and
so-ca’led killings in the encounters, I
just mentioned about the gentleman.
He was one of the finest writers of
West Bengal. So, I think, Sir, you
will please look into this matter and
admit it.

MOTION RE. ANNUAL REPORT OF
THE UNIVERSITY GRANTS COM-
MISSION FOR THE YEAR 1975-76—

Contd.

MR. DEPUTY CHAIRMAN: Fur-
ther discussion on the Government

Motion,

SHRI RISHI KUMAR MISHRA
(Rajasthan): Mr. Deputy Chairman,
Sir, the discussion on the Report of
the U.G.C. has come at an appro-
priate time. It provides to this House
an opporturity ‘o discuss the prob-
lems of higher education, especially,
in the context of the fact that the
universities are going to re-open in
July.

Before I discuss some of the pres-
sing problems that institutions of
higher learning are likely to face, and
also before I emphasise the fact that
the Government must in time formu-
late its attitude and approach to~
wards those problems, I would like to
point out that in the field of higher
education, and, in fact, in the field of
education as such, there is need for
a liberal approach. And it is in that,
context that I would like to emphasise
that in education, the attitude and the
approach of the Government must be
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that let a hundred flowers bloom and
let thousand of schools of thoughts
contend. It is in this context that I
must note with regret that after the
promulgation of emergency, especially
in Delhi and in certain other centres
of higher learning, a large number of
teachers were arrested because they
pursued a particular school of thought.
I take this opportunity, Sir, to place
on record my unreserved condemna-

tion of the arrest of University
teachers ard other academicians
during the period of emergency.

Fortunately, Sir, in our State of Rajas-
than, a liberal approach was pursued
and not a single teacher was put
behind the bars or detained because
of either his political activities or for
his political views. While 1 gay this,
8ir, I must draw the attention of the
Education Minister that counter ven-
detta wil] also not be justified and
will Aot nullify a wrong action at an
earlier stage. Therefore, it would be
very unfortunate if the Janata Gov-
ernment pursues a policy of political
vindictiveness in regard to its attitude
towards institutions of higher learn-
ing. I mention this because in news-
papers sometime ago there was a
report attributed to the Education
Minister that he was trying to get the
files of all the Vice-Chancellors, that
he would go into those files and take
decisions or actions. Later on, 1 was
told that it was a statement wrongly
attributed to him and I welcome this
retraction. But, Sir, during the last
few months a climate of uncertainty
and, if I may say so, a climate of
intense factional warfare, a climate of
fear has been spreading in institu-
tions of higher learning. Already we
see signs of disturbances erupting.
The Viee-Chancellor of the Kanpur
gniyersity resigned and while resign-
g he said: “I feel now there is no
place for any honourable man to con-
tinue in such an office in view of the
st-udent unrest and inadequate protec-
tion from authorities”. Yoy are aware,
Sir, that the Vice-Chancellor of the
Udaipur University was beaten and
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hospitalised and, as reports in news-
papers have stated, some of the over-
zealous and over-enthusiastic workers
of the Janata Party were in the vici-
nity when this unfortunate incident
happened. We are also aware of the
facts that in Jodhpur the Vice-
Chancellor had to resign, that in the
Banaras University riot police ang the
P.A.C. had to be called, that in Delhi
the Principal of a College was beaten
up and the TUniversity Teachers
Association has demanded a thorough
probe in the affair, which has not yet
been ordered, that the Jorhat Uni-

. versity is closed. As we look at the

academic map of India and at the
seats of higher learning, during the
last three months there has been a
sudden eruption of disturbances and
it appears that unlesg we take steps
now and in time, when the session re-
opens in July. we may see many of
our sealg of higher learning going up
in flames. The first step in this con-
text, therefore, is that the Govern-
ment must be clear in its mind on
issues which are likely to arise. The
Government must not do or must not
act in 3 manner which will encourage
conflict and strife. It must try to
pursue a policy which will establish
harmony and which will bring about
a situation in which academic acti-
vities can be pursued in a climate of
harmony, in a climate of academic
autonomy, in a climate of discipline,
which does no{ mean repression,
which does not mean denial of demo-
cratic freedom but which definitely
means that the function of the insti-
tutions of higher learning is research
and teaching and not the negative
“extra curricular” activities,

The higher education ip our country
covers a very small part of our popu-
lation. Evep then, its problems are
of great importance because education
is a critical input, both in accelerating
the process of development as well as
the process of social change. Since
1954-55 there has been a tremendous
expansion in higher education. There
were 31 Uhiversities and 912 colleges
in 1954-55 and the total number of
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students in these institutions at that
time was 2,60,000. This number has
increased manifold in 1975-76, the
period which the UGC report covers.
We had 102 Universities, 9 institutions
deemed to be of the level of univer-
sities and 4508 colleges. As against
2,60,000, we had 24,26,109 students in
these institutions of higher learning.
The UGC has the constifutional and
statutory obligation to maintain, co-
ordinate and improve the standards of
higher education in the country, but
the Government must be clear
whether they want the UGC merely to
be a grant-giving agency or whether
they want the UGC to perform a more
positive and more constructive role. If
there is a confusion on this, then the
functioning of the UGC will un-
doubtedly suffer due to lack of
direction.

Of late, Sir, there has been a great
emphasis on research ang field work
and it has been emphasised that the
research must have social relevance.
You are aware, Sir, that the research
and more  especially field work,
cannot be done merely by phrase-
mongering or lecturing. It needs
material and financial inputs. There-
fore, if you curtail the financial provi-
sion—] was told that there was a
suggestion, or g decision has already
been taken, to cut down the alloca-
tions for the University Grants Com-
mission by 10 per cent —then how do
you reconcile the aim of encouraging
socially relevant research and giving
greater emphasis to field work? Un-
fortunately, Sir, whenever there is
financal stringency, as the hon’ble
Education Minister poinfed out, edu-
cation is the first to be axed. This
attitude must be opposed and 1 am
sure that the Education Minister, who
has been taking keen interest in the
basic problems of education, would
fight for it. I can assure him that he
will have the support of the entire
House in securing for this very im-
portant and critical input of building
a new nation the right place and in
his effort and endeavours to secure
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adequate financial allocation for de-
velopment, expansion and improve-
ment of education.

But, Sir, there is a great inbalance
in disbursement of funds. It is not
enough that you provide adequate
funds. It is alsg necessary to see that
there are no inbalances and disparities
ir the disbursement of those funds. A
very, very depressing picture which
emerges from a study of the profile
of disbursements of these funds
would be clear to you if I point out
that out of 4508 colleges in our
country, only 10 per cent receive any
sor. of assistance from the University
Grants Commission, These colleges
arg the backbone of our higher educa-
tion. Eighty-nine per cent of our
students are studying in these col-
feges and not in the universities. If
only 10 per cent of these 4500 colleges
get financial assistance from the Uni-
versity Grants Commission, the only
comment that can be made is that the
Commission is making only a very
marginal contribution tg improvement
of higher education. Therefore, Sir,
this disparity has to be removed and
if norms come in the way, the norms
have to be changed. 1f the principles
of matching grants have to be chang-
ed, these should pe changed. The
principle of matching grants enables
the richer and more affluent States to
provide funds ang thereby secure
assistance from the University Grants
Commission. The States which are
backwarg and which do not have ade~
quate financial resources continue to
suffer. Therefore, in the field of edu~-
cation we are making the rich, richer
and the poor, poorer. This policy has
to be examineg and changed com-
pletely if we want higher education to
improve.

Sir, the University Grantg Commis-
sion points out to the role of insti-
tutions of higher learning in the
promotion of adult education and
continuing ‘education. I must say,
Sir, that hon’ble Dr. Pratap Chandra
Chunder has brought the problem of
eradication of illiteracy from our
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country to the centre of focus. But this
problem cannot be tackled unless we
make it obligatory on the part of
institutions of higher learning which
are getting so much of our resources,
that their students and teachers will
have to participate in this nation-wide
battle for the eradication of illiteracy.
Wea cannot allow India to remain a
country where we have 50 per cent
of the illiterate people of the whole
world. We cannot allow India to
remain a country where 70 per cent
of our people, 99 per cent of women
among the Scheduled Castes and the
Scheduled Tribes and 94 per cent of
the entire population of the Scheduled
Castes and the Scheduled Tribes are
illiterate.  Unless illiteracy is eradi-
cated and India is made a completely
literate country we would have not
only not {fulfilled our constitutional
commitment but also, fail t¢ create
the basic condition for democratisation
and modernisation of our society. It
is a matter of shame that the commit-
ment of universalisation of primary
education made in the Constitution
has not been fulfilled all these years.
Therefore, apar¢{ from expansion of
other adult education promotion acti-
vities, recycling of human resources,
recycling of knowledge ang using our
students and our educated youth and
our teachers should be planned.
Teachers in the institutions of higher
learning should not be allowed to get
away with the idea that imparting lite-
racy is infra dig. This fundamental
task in democracy will remain incom-
plete and unfulfilled, the process of
development will remain distorted and
obscurantism will continue to rule
the society unless this ban of~illi-
teracy is abolished and, therefore, the
University Grants Commission, the
institutions of higher learning and the
entire educational policy must evolve
a strategy to deal with this problem.

I am happy, Sir, that the Ministry
has decided to launch an Adult Edu-
cation Year from the 2ng of October.
I welcome this idea. The 2nd of

[ RAJYA SABHA]

!
1

U.G.C. 1975-76 108
October is Gandhiji’s birthday and
it is an appropriate thing to celebrate
it in that way. But every day is
important. Two-months of summer
vacation have passed. There are 24
lakhs of students in the universities.
If they were made to contribufe two
hours a day during the summer vaca-
tion, we would have had 48 ltakh
man-hours every day and in sixty
days we would have mobilised this
human power for intensifying this.
This opportunity has been allowed to
be missed, unfortunately, perhaps
because everyone of us thought that
elections are more important than
these basic constructive activities
which go to make the nation.

Mr. Deputy Chairman, Sir, I have a
request to make to the Educatio.
Minister. There are views on the 42nd
Constitution Amendment. Many of us
also think that it is necessary to re-
examina many of the provisions of the
42nd Constitution Amendment. But
there is one important aspect.
namely, the concurrency in the field of
education. On this I would request
the Government, all members of the
Janata Party and the Education Min-
ister to have an open mind. This
concurrency in the field of education
has been achieved after a long strug-
gle. We want o build a nation which
is integrated in outlook and education
is most important factor in strengthen-
ing an integrated India. Therefore, a
national approach to education is
necessary. It has been our experience
that States, irrespective of the politi-
cal party that may be in power there,
have shown sometime, frightening
proportions to succumb tg local and
regional pressures not only in terms of
management of finances but also in
terms of attitudes. If we have to en-
sure that a national outlook develops,
education must remain in the con-
current field.

In the field of education we must
have a four-fold approach. The ap-
proach should be : There should be an
integrated planning for the whole
country. There should be decentrali-
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-sation as far as implementation is con-
cerned. There should be autonomy
and complete freedom as {far as
academic activities are concerned.
"There shoulg be a strict discipline as
far as financial matters are concerned.
If we keep there four principles in
view and if we evolve an educational
policy which takes care of these four
aspec.s, we would have made a break-
through in regard to many problems
which have bogged us down in this
field.

5

Before I conclude, Sir, there are
two or three important points which
I would like to make. We know that
apart from the Central Universities
Act there are the Stateg Acts and there
15 a tendency, with the change of
every Education Minister, every Edu-
cation Secretary and every Education
Commissioner, to make changes in
the Acts. TNow we must evolve a
national policy. There must be a na-
tional structure for institutions of
‘higher learning. This shouly be done
ag early ag possible. May be, if you
want flexibility to be there you can
provide two or three models and ask
the States to opt for any model that
they think suits their conditions.

But ad hoc changes before g nation-
al poliegy has beer. evolved, before
guidelines at the national level have
‘been evolved, before you have ywork-
ed on the appropriate model, must

be banned completely. I  welcome,
_'Sir, the Eduycation Minister’s an-
nouncement that for the students’

unions in various universities elec-
tions will take place this year.

MR. DEPUTY CHAIRMAN: Please
be brief.

SHRI RISHI KUMAR MISHRA:
Bul in that context also a national
policy has to be evolved. Do we
want g system of election to the
students’ unions which ig very ex-
pensive, which acquires all the wvul-
garities of elections to the Lok Sabha
or the State Assemblies where candi-
dates have to spend SO much money
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that they cansot do without packing
from vesteq interests? Qr, do we
evqlve a structure where -eleciions
will be inexpensive and where aca-
demically good students, good gports-
men or those active in natioral ser-
vice are able to get into the structure
of the students’ unions? I think the
Education Minister should exam:ne
this question and should try and see
that we evolve 5 system in which the
basic objective of pursuit of know-
ledge is- also encouraged and, at the
same time, democratisation 1s also
achieved.

Lastly, Sir, I would gay that in
every university, as we are aware,
there_gre factions among teachers. It
is a small closed community—I say
this with great apologies to Prof.
V. P. Dutt—where s We are aware,
there are intense rivalries for pro-
motions, for appointments, etc, etc.
and every one tries to find some poli-
tical supporter or the other, and there
have been gccasions of shifts in Joy-
alties. ] personally knoyw that those
who were lining up before the Con-
gress ang before all those who were
running the emergency during the
period of the emergency, have now

- suddenly become great votaries of

the Janata Party. Now I would re-
quest the Education Minister to see
that the educational policy ig not
allowed to be influenced by the inter-
nal factionalism of the academic com-
munity. Moreover, besides the teach-
ers, it is the students, and community
at large which has the right to know
the likely resulls of any changes in
educational policy and gchemes. If
you pursue a wrong policy or adopt
a wrong approach in the fielg of edu-
cation, the results, good or bad, will
be known after 15 years when a whole
generation will have been harmed
when neither the teachers would be
there; nor the education Minister

- would be there. Therefore, wa have

to move slowly and cautiously. I
would request the Education Minis-
ter, in his reply, to tell ug how much

- money the University Grants Com-

mission gives only to Delhi. Now,
Delhj is- not India. No goubt, Delhi
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js the capital of India, put that does
not mean that out of the total money
it shoulg get a lion’s ghare. I am in-
clined to agree with the criticism
which Shri Shyamla]l Gupta made the
other day. After two eminent mem-
bers of the academic community, who
had some vesteq interest in the field
of education, had spoken, he was
speaking as a representative of the
commerce ang industry of education.
I know that. But there was one point
that he made, namely, that in the dis-
tribution of grants of the University
Grants Commission, Delhi continued
to get the lion’s share. 1 think the
honourable Minister owes it {p the
House to lay a statement regarding
this. No doubt, there are some figures
given. If you look into those figures,
you will find that even in the allot-
ment of funds for books, even in the
allotment of grants for equipment, in
any thing, Delhi continues to be the
main beneficiary and gets the lion’s
share ang those universities which
are poor in finance continue to he
neglected. This disparity must end.
-Mr. Deputy Chairman, Sir, qther
Members have saiq earliey that edu-
cation is a field which should be

above politics—partisan politics.
I hope it should be possible,
In fact, in democracy, in most
fields, it should be possible to

evolve greas of agreement and areas
of disagreement. But in the fielg of
education, which concerns nation-
building, it shouldq be possible to have
a wider grea of agreement. While all
of us welcome the emergence of youth
power, while all of ug are in favour
of academic freedom, the one test of
the functioning of the institutes of
higher education will be whether ex-
aminations are held in time, whether
results are declareq in time, whether
Vice-Chancellors gre able to run the
universities without beirg beaten up,
whether the institutions of higher
learning do not become centres of
problems of law ang order, because
the taste of the pudding Tiés in its
eating, Therefore, this is where the
educational administration will be on
test. I will suggest to the honourable
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Education Minister to take steps to-
have in-depth discussion with the
state Governments, representatives of
the people including the Members of
Parliament and with those who are
associated in gome way or the gther
with the field of higher education and
to see that it is possible to evolve an
approach on all these problems where
an areg of agreement is found
amongst political parties, amongst
youth organisations, the States
and the Centre. It is possible
to have a wide area of agreement
angd ¢nly then we will be able to have
a climate of harmony in the campuses
ang it is this which will finally be
the touchstone on which the success
of the administration of education in
our ‘country will be judged.

SHRI KRISHNA KRIPLANI (No-
minated): Mr. Deputy Chairman, Sir,
it ig very rarely that T waste the time
of this ‘House, knowing that I have
little to contribute that is worthwhile
and Dbelieving that they also serve
who only listen and watch. But to-
day I am tempteq, to say a few words
because education in our country is a
neglected orphan jn which politicians

in general have little interest. For-
tunately, the present Minister of
Education 1s  genuinely concerned

with its problems and has, moreover,
earg to hear, a head that thinks for
itself and a conscience (hat will prick
until he acts, Certainly, the UGC has
dorne commendable work in the limit-
eq area of its operations, put much
of its well-intentioneq endeavours are
bound to prove fruitless for the simple
reason that it is raising a huge edifice
on weak and slippery foundations, Of
what avail, Sir, are gradiose schemes
of promoting higher learning when
the teaching st primary and secondary
levels is in such a sorry ang pitiful
state. By the time the half-starved,
ill-fed chilq grows up. he has lost all
taste and capacity for wholesome
diet educationally. That, however, is
not the fault of the UGC whose con-
cern is limifed. I hope that this
matter of the frail foundation of our
so~calleq higher education will receiver
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attention when the education budget
is pefore the House and it will be
seriously considered if the nation does
‘not need a parallel Grants Com-
mission to ensure a better quality and
standard of primary ang secondary
‘education all over the country.

About the performance of the UGC,
Sir, I have only {wo or three minor
comments to offer in all humility,
because I gm no longer in the teach-
ing profession. One ig that the UGC’s
emphasig on the value of acquiring a
Ph.D. degree for higher grade tea-
chers is wholly misplaced and has no
relevance to the teachers capacity to
teach better which is what matters.
A PhD. Sir, is a phoney doctor the
honourable doctors in this House ex~
cepted. My own experience may
have been particularly uniortunate,
but 1 have known very few Ph.Ds,
who were not phoney, who had any-
thing more than mere feathers jn their
intellectual equipment. A teacher’s
capacity {0 teach is to be measured
by his impact on his students and his
learning by the books he has publish-
ed, real books which add to the know-
ledge and not text books to be mug-
ged up. A mule, Sir, joes not become
a good steed by merely wearing an
expensive harness or an expensive
saddle.

My second suggestion, Sir, js that
we must curtail drastically the num-
ber of seminars that are regularly
held in different places involving
large expenditure on air travel and
entertainment. Seminars are an
American fad. An affluent society
can indulge in this luxury. We can-
not afforq to do so. I have attended
some seminars, and though I have
enjoyed visiting new places at other’s
expense and have sometimeg made in-
teresting acquaintanced, though one
generally runs into the same crowd,
consisting mostly of pompous bores,
my attendance at these seminars has
not added one little bit to my know.
ledge.

One more gmall suggestion, Sir, and
I have done. Too much money and
time are wasteq on the teaching of
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English literature in our colleges and
universities—English  literature, not
b..g.sh language. I am all for im-
‘Proving ang strengthening the teach-
ing of English language in our schools
and colleges as a necessary tbol of in-
tercommunication and as$ a means of
sharing the rapiq advancement of
knowledge all over the world. English
is a language which we may be said
to have made gur own, and though a
borroweq medium, it has become as
much a part of our current national
heritage as is parliamentary demo-
cracy. But English or, for that matter,
American or any other foreign litera-
ture, can never be truly and whole.
somely assimilated in our natijonal
heritage and, therefore, the teaching of
English literature as an integral part
of our university curriculum has little
relevance to our life or value for our
intellectual and moral development.
This is not to belittle the greatness of
English literature, which is a world
heritage and to which the modern
development of our Indian languages
and literatures ogwes a debt. But that
is a different matter. In the context
of our present educational needs, the
studv of English literature as such
should no longer form a regular part,
even though optional, of wunder-
graduate or postgraduate curriculum,
but should be restricted to specialised
centres where, alongwith French,
German, Russian and other foreign
literatures, it may be studieq in depth
as part of a comprehensive discipline
of comparative literature. Ags things
are, it is pathetic and not wunoften
comic to see a learned professor expa-
tiate on the nuances of T. S. Eliot’s
verse or of James Joyee's prose to
students who can hardly follow the
language he speaks. I have often
heard professors complain that they
have to paraphrase their lectures in
the student’s mother tongue to enable
him to get an easy degree. It is a
shameful farce and a waste of national
talent, resources and time. Thank
you.,

PROF. RAMLAL PARIKH (Guja-
rat): Mr. Deputy Chairman, Sir, the
discussion on this Report of the Uni-
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-versity Grarts Commission pI‘OV:ldeS
us ap opportunity, in a sense, to review
the entiire state of higher education
4in our country. Now if we look at
this Report and this opportunity fr.om
ithis angle, then probably it is time
that we were rather clear about th_e
concept of higher education\because it
appears that higher education so far
has contented itself in what we cal
a kind of bookish equipment. And,
therefore, we have problems of its
relevance. The question is whether
whatever little higher education that
we are Imparting to our young men
and women in our country is useful to
our national development, to our social
reconstruction, to the development ct
new and higher goals and ideals of life.
Higher education, if it is to be higher
in real sense, should be higher not
just in terms of the quantum of know-
ledge bu: higher in terms of value;,
higher in terms of ideals. From this
angle I feel that a new perspective is
needed to be given to the entire con-

.cept of higher education. If we look

at the report from this angle, the
-report is no doubt very comprehen-
sive—it provides g number of new
ideas, new initiatives. From this report
1 find the University Grants Commis-
sion has done a commendable job, in
initiating a number of ideas, a number
of projects. There are very attractive
initiatives, But I finqg also that these
initiatives do not go to a point where
they are effective in realising some
of our basic national gbjectives. Now
it is to be seen whether UGC itself,
by its owp effort, can do it or it needs
further support or it needs a change
in its total perspective. However, I
welcome some of the initiatives, parti-
cularly the reports of the panels on
different subjects, where several new
ideas have emerged. Now, the whole

- question that concerns me and that

should concern all of us interested in
.education is that higher education is
failing because it has beep linked up
with the needs of the industria] so-
-ciety. This industrial society is now
almost coming to an end. Let us all

[.[RAJYA SABHA]

v e et —— 1,;‘,4,

U.G.C. 1975-76 116

be very clear about it. Unless we are
very clear about it, we do not know
where we want to go and it would be
very difficult to achieve the desired
results. Now, this report itself says,
efforts have been made to bring edu-
cation more close to The developmental
needs of the country, to give special
attention to the needs of the under-
privileged sections of the soclety and
to make higher education more res-
ponsive to the needs of the society
pledged to the ideals of socialism,
secularism and democracy, I attach
great 1mportance to this declaration,
particularly the words “responsive
to the mneefis of the society”.
When the Commissiop accepts its
responsibility that it has to be res-
ponsive to the needs of the society, I
want to know tp which society it has
to be responsive. This is the crucial
question. And if that is not the ques-
tion, then with ali the efforts made in
imparting higher education, nobody
knows where we can go, in which
direction we can go. There shouid
be a definition of the direction, other-
wise we will not be able even to
wdentify as to where we are going. In
spite of the Kothari Commission re-
port, in spite of several other re-
ports—I am not pleading for any
further commissions; let me make it
very clear—in spite of the excellent
ideas and Initiatives, it has not helped
us to go any further than what we
were in 1964 whep the Commission
was appointed. Therefore, an effort
would be needed from the Ministry of
Education, from educationists, from
the UGC, now to define the perspec-
tive of higher education. This would
be my first suggestion. I think it is
very crucial and important to have
some kind of a dialogue on this ques-
tion, as to which society in India we
are wedded to. Wheaever we have
spoken about the needs “of the
society, it is always the elitis; society,
a few limited sections of the afuent
society, to which our needs are
oriented—all our technical educa-
tion, even our agricultural education.
Have the agricultural universities
produced any identificatior, with the
poor masses of our rural areas? Have




. do not wart to adg to it.

. for Education is this.
-up an idea or initiate something for

117 Annual Report of

the IITs produced any identification
‘with what we call the technological
needs of the poor farmers, the

peasants, the landless labourers and
the working class? Why is this
happening?

AN HON. MEMBER: Is
tural university the culprit?

PROF, RAMLAL PARIKH: I think
the hon. Member must be krowiag
that the agricultural university is
producing graduates who zre oppos-
ed to doing any farming themselves.
Even a farmer’s son who has graduat-
ed 1n our agricultural university is
opposed to farming. This is the kind
of training they are given. I am
quoting this just as an example. I
am really concerneq abou; it. The
point here is, if the higher education

agricul-

-1s not properly orierted in itg basic

concept as to where we want to go
and which type of gociety we want to
serve, we will perhaps continue to
f2ed the same affluent sections by
givirg them more ang more facilities,
more and more opportunities and
more ang more avenueg of learning
ang the result will be the same ari-

- stocrats will continue to dominate this

courtry not onlvy in the educational
field, but in our public life, cultural
life and political life also, I would
consider this as a central theme.

Then the question ariseg gbout the
104-243. This is already %being
widely debateq in the country and I
I simply
want to point ou; one thing. It s
said it is an integrated system of
education. Then school education is
moving in one direction., Higher edu-

. cation is moving in another direction

while nobody notices whether primary
education exists or not. This is a kind
of imbalance, There are barriers
between the three stages—now four
stages—of education including the
higher secondary stage which nobody
knows what it is going to be and
where it is going. There is thus a
tremendous confusion. But what I
want to urge upon the hon. Minister
If you throw
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the country and pass it on to the
State Governments, the univér3ities
and schools to adopt, you just can-
not{ say : “We have recommended it,
now it 1s for you to solve the pr.oblem
arising out of it.” What is happen-
ing row? As a result of this 10 plus
2 plus 3 being sincerely. implemented
by some States like Gujarat and
Maharashtra, thousands of teachers
are now in surplus. In this House
the previous Education Minister had
assured that there would be no sur-
plus teachers. But the fact is that
teachers are in surplus. When the
system was introduced it was said
that there would be no surplus. But
there are surplus teachers. How is
this going to be solved? The Gov-
ernment of India is not concerned and
the UGC is not concerned with it.
You expect the State Governments
to solve the problem which has arisen
out of the implementation of 10 plus
2 plus 3. This is not the correct atti-
tude. If the Government of India
initiates a programme or a project, it
is morally, constitutionally ang tech-
nically bound also to look into the
problems which have arisen as a re-
sult of implementation of that pro-
gramme. You say you are not for
vocationalisation.” You introduced
10 plus 2-plus 3 for vocationalisation.
Otherwise there was no justification
whatsoever. There is no point in
having uniformity for the sake of
uniformity. There should be uni-
formity only if it serves some pur-
pose. If it does not, why should we
have it? Take the case of mobility.
Only one per cent of the population
is mobile The majority—99 per cent
—does not move out of their villages.
Are their needs to be subjected to
the needs of just one per cent? The
needs of just one per cent of the
population do not help 99 per cent
of the population who have no occa-
sion, no opportunity to move out of
their villages, districts or States. Do
you want the whole system of educa-
tion to be subjected to the need of
1 per cent of the population who
would move out? Therefore, the
point is that there are surplus teach-
ers and the States are solving tl}is

it
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problem by transferring them from
colleges and universities to higher
secondary schools—whether you call
them colieges or schools. It is basi-
cally school education, whether you
attach it to colleges or schools. It is
school education. That was the con-
rept. Now what is happening? These
teachers who are not equipped peda-
gogically to impart school education
are just imposed on the schools. And,
Sir, it is because they have not been
able to solve the unemployment pro-
blem which we must solve., Commit-
ted as it is—the Government is com-
mitted—to solving the unemployment
of everyone, it cannot and should not
make any reform which will result
in further unemployment. We must
do this in g systematic manner. You
cannot throw the people who are born
in one system into another system.
If under thjs system the people who
are almost ‘born in one system are
thrown into another system, then this
is the most uneducational and un-
sound thing, unsound solution. It is
not good to do so. If for solving the
problems of one system you throw
a part of the system into another sys-
tem, it is not a good thing and this
has been my strong contention all
these years. You do not solve the
problem of one system by throwing
a part of that system into ancther
system. It remains in the educational
system as a whole.

Then, Sir, I come to the question
of funds. I see that there is a very
disturbing situation so far as funds
are concerned because I find that the
allocation of funds for education has
only declined and it has declined
from 7.5 per cent in the Third Five
Year Plan to 5.2 per cent in the
Fourth Five Year Flan and further
to 3.3 per cent in the Fifth Five Year
Plan. This causes concern. On the
one hand we want to expand educa-
tion because education provides the
opportunity to elevate the people and
to have greater access not only to
knowledge, but also to the material
benefits of knowledge. Then, Sir, this
means that the decline in the alloca-
tion of funds for the purpose of edu-
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cation must deprive the poorer sec-
tions of the people of the opportunity
of having access to a better life. This
is how I view it and I, therefore, feel
that it is high time that we in this
House and the educationists outside
the House urged upon the Govern.
ment and the Planning Commission
that a certain minimum will have to
be maintained if we do not want to
deny the poorer sections of omr peo-
ple the opportunity to a better life.
This is directly linked with the ques-
tion of equality of opportunity and
linked with the question of elevation
to a better life. I, therefore, feel
that the Minister of Education has a
very onerous responsibility in secur~
ing greater funds for the purpose of
education.

Then, Sir, I come to the next ques-
tion and it is the question of the
Central Universities. As has been
said by many of the honourable
Members, I also do not object toc a
particular university “being given
more funds on its merit because it
is an academic matter, You cannot
have the same amount of excellenee
and you cannof “have the same
amount of achievement ang you
cannot have the same amount
of funds. But what I object to
here is the Cenfral Universities
receiving a huge amount because that
is something very disturbing. Take,
for example, a scheme to be imple-
mented, say, a health scheme. Now,
if you do nét have money for intro.
ducing a particular health scheme
for the teachers in all the universi-
ties, but you introduce it in certain
Central Universities because the
Central Government has money and
the State Governments do not have
the money, it would not be right. If
you have money, use it in a better
way. But do not create higher pri-
vileges for the Central Universities or
for their staff. If under the same
pattern they receive higher or greater
aid (Time bell rings)..it does not mat-
ter. But you should not create any
greater or new privileges for the Cen~
tral Universities. (Time bell rings) Sir
you know, I have toiled in this field
of activity for nearly 25 years and if
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you give one minute per year, then 1
would need 25 minutes more.

Sir, I was saying that our approach
to the Central Universities must be a
little different and that no higher
privileges should be created. Now, I
come to the question of the colleges
in Delhi. I think the University
Grants Commission hag been unneces-

sarily burdened with the Delhi
co:leges. You do not support  all
the colleges in all the Union
territories. But why has this lbeen ’

done in Delhi alone I can under-
stand this thing for the Delhi Uni-
versity, but not for al] the
Delhi colleges, 1 would, therefore,
suggest that they should be separated
from the UGC and somebody else
should look after them. Otherwise,
Sir, it can very well happen that 3
third-rate college in Delhi woulg get
a greater support than a first-rate
college in Ahmedabad and this is a
very mmportant thing. We have now
reached a stage when we must put
a total moratorium on opening new
colleges and we must enforce it very
strictly. I dd" not think we need a
Constitutional amendment to make
Education a Concurrent Subject and
even after having it if you do not
have the will to enforce your decision,
you will not be able to achieve any-
thing.

1 P.M.

I think that making education
a concurrent subject is*not at all a
good thing. You have not done a
good thing by 1it. On the contrary,
you have created higher expectations
from the State Governments. When.
ever I discuss the problems of educa-
tion with my State Government, they
say: Education 1is a corcurrent sub-
ject, ask the Centre. This is the
meaning in the ming of Jthe State
Government. And you are not going
to improve any further if you do not
have a concensus, agreement and ad-
justment. That you can bring about
whether this subject is concurrent or
it is a State subject. The Khothari
Commission has considered it tho-
roughly and said that it was not

[13 JUNE 1977 ]

[

U.G.C. 1975.76 122

necessary to make education a con-
current subject. I do not think it is
a wise decision.

Then, there is the question about
students. Sir, students problems must
be attended to very carefully. And
here also I feel the same way that
most of the recommendations of the
Kothari Commission have not been
mmplemented. There was a particular

procedure suggested by the Kothari
Commission.

Students’ unions must
be democratically  elected. Their
rights should not be suspended.

Their suspended rights must be re.
stored, There is a certain procedure
which is conducive to the educational
system which must be followed, and
we should not just copy the proce-
dures elsewhere.

Coming to the faculty improvement
programmes, I differ from my res-
pected colleague, Dr. Krishna Kripa.
lani, that Ph.D. is an unnecessary
qualification. I think that it is a
necessary qualification. Here again
there is a wrong concept that the
teacher is meant {o teach the class.
1t 15 fundamentally wrong. He is not
there only to teach He is the teacher,
the researcher and an extension wor-
ker., Al] these three are combined.
Then only it comes nearer to the
teacher. It is a misleading concept
that the teacher is there only to teach
in the class room It is a wrong idea
that Ph.D. is not necessary. I think
Ph.D. 1s necessary. Both for training
and for extension of knowledge, I
commend very strongly the Commis-
sion for having said tthat Ph.D. is the
minimum gqualification.  You should
not withdraw it. It is very, very im.
portant ang very desirable and a very
helpful measure. It will not, no
doubt, change the teaching com-
munity overnight, but this measure
is in the right direction I think we
should enforce it in our....

DR V. P. DUTT (Nominated): Do
you want every Lecturer to have
Ph.D.? | S
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PROF. RAMLAL PARIKH: I wWould
say so. . o .

DR. V. P. BUTT: T won’{ interrupt
you. But what is the difference
between a Reader, Professor and Lec-
turer, if everybody is Ph.D.? There
must be some difference in quality.

PROF. RAMLAL PARIKH: That
would be the quality of their work
and the quality of their research.
That is very necessary. You are a
Professor without Ph.D. That is a
different thing. But that is excep-
tional. But Ph.D. is an instrument,
an occasion and an opportunity to
improve one’s own knowledge and I
wish strongly that we shoulq stand
by it.

Then, Sir, I do commend some of
the programmes of improvement
suggested by the Commission, parti-
qu'arly concerning libraries. 1 think
it is an outstanding contribution of
the University Grants Commission
that our libraries have been enriched
which, but for the U.G.C., would not
have been enriched to the extent to

which they are enriched today. It is
the greatest contribution.
Iis effort to re-structure courses

with rural orientation is an effort in
the right direction. But here I think
it has moved very slowly. We could
have moved fast. And here my con-
tention is that it woulq be futile to
ask the urban boys to go to the rural
areas. These institutions shoulg havs
experience of rural education. Rural
education is not geographically rural.
It is an education for rura] society,
an agricultural, non-industrial society
and an agro society. It has to be re-
structured from that point of view.
It is not a question of geography. An
institution in a rural area may be
more urbanised than any institution
in urban area if it does not have the
motivation and the ideal of a rural
society before it. What we need is
an education wedded to a rural so.
ciety. In this connection T think that
the time has come when some gpecial
forums should be created. It was a
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great folly to have dissolved the Na-
tional Counci] of Rural Higher Edu.
cation. Even the limited number of
11 or 12 Institutes were doing good

work. They were brought within
the university system just to liqui-
date them. It has been a great tra-
gedy that we do not allow some
mnovative institutions to exist sepa.
rately. We bring them within the.
universities and liquidate them. Sir,
I would say that we have done 2
great sin by liquidating these rural
institutions, “This is being done in
the name of standards. Everybody
talks about standards. I do agree
that we must have the highest excel-
lence as our goal. We cannot be
satisfied with lesser things. But the
axcellence has to be defined not onlv
in terms of quantitative study of
books, but in terms of higher values,
higher efforts of life and higher moral
commitment. If all these things are
not embedded in our higher educa-
tion, then even the standards would
be isolated and it would not lead us
anywhere. There are some 4 or 5
points which I would just mention
and then wind up.

MR. DEPUTY CHAIRMAN:
you hold it till two o’clock?

Can

PROF. RAMLAL PARIKH: I will
finish within 5 minutes. There are
some points particularly about the
developmental ‘needs of the universi-
ties. Recently, the University Grants
Commission adopted a procedure
whereby only one committee was to
be appointed for one State. I think
it is not a correct approach. Each
university has to have its own indi-
genous character. Otherwise it would
not be a university. You can have
one university being run from Delhi
and all the institutions affiliated to it
if there is no indigenous need and
need for a single committee to appre-
ciate the needs of universities. The
earlier procedure which the Univer.
sity Grants Commission was follow-
ing was good. FEach university was
having a separate visiting committee
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manned by people wha could under-
stand its traditions, its indigenous
character ang its regional needs. 1
think that this has been a retrograde
step. I hope the Commission would
review this procedure which they
have adopted, perhaps for good rea.
sons, for the sake of greater coordi-
nation. Well, while doing something
good they have sacrificedq something
which was very good.

Then, Sir, the admission policy
still continues to be very inflexible,
In spite of repeated slogans of multi-
entry multi-exit system we want
ready-made goods for the university.
In the universities, we are not willing
to rectify and to give remedial
courses. We must have everything
according to certain requirements. Ii
a students opts for Mathematics or
English or History or Science or some
other subject and if he had no oppor-
tunity to do these subjects earlier for
some reasons and he wants to do
them latter after joining the univer-
sity, he would be denied admission.
This is a very very wrong policy.
I would draw the attention of the
hon.  Education Minister to the
Janata Party manifesto which com-
mits itself to a multi-entry multi-
exit system. It is time that we should
deflne this ang see that this is ap-
plied everywhere,

Then, Sir, there is the question
of Gandhi Bhavans, I am one who
would like the Gandhian Studies to
be promoted. Bug I would never be
in agreement with anyone who would
like anybody to be compelled to
study it. Gandhian studies cannot be
promoted by any compulsion.
There “are about 12 or 14 Gandhi
Bhavans. The U.G.C. was good enough
or generous enough to support them.
But what has happend? The U.G.C.
supported the Gandhi Bhavans in

creating  buildings and then it
was left over to the universi-
ties to do whatever they liked.

Gandhi Bhavans are there as empty
buildings. If we create a project we
must follow it right up to the end
or we should not create it. We
cannot have the Central Government
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say that here is one part and the
rest is your responsibility. This is
something which would not help us
in developing education. Then, in
terms of colleges;, it has been
said that only 10 per cent receiv-
ed funds. Funds are extremely limit~
ed. I am myself surprised with such
Jimited funds, so many programmes
and activities are being handled. I
would not say that because you want
to have more funds for other schemes
we should draw from here and give
there. That is g wrong approach. By
cutting something and by putting
somewhere, you do not grow. If we
need more fundg for primary and se-
condary education, we must find in-
dependently and not by curtailing the
funds of higher education.

Then, Sir, about the rural colleges,
we must pick up some of the rural
colleges even, those with lesser num-
bers. They may be economically non-
viable for the present. By giving
special support to them, say about 100
col’'eges in the whole country, build
them up for serving the rural people.
1t is very important to stop the ex-
odus of the rural people to the urban
areas. If we cannot do it then we
will never be able to remove the frus-
tration of the young peop'e. The
other problems that have arisen in
the field of higher education....

MR. DEPUTY CHAIRMAN: They
can be left for some other time.

PROF. RAMLAL PARIKH: I am
completing, Sir. I am sorry. I am too
much involved in the subject and,
therefore, T need a little more time.
I am sorry for the delayed lunch. I
will compensate it some day.

AN HON. MEMBER: How?

PROF, RAMLAL PARIKH: Sir, in
terms of problems, the teachers, the
students and the management, all the
three are at logger-heads today.
When the problem of one section ig
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4ttempted, the problem erupts in th.
other section. 8o, let us have a
round table of all those who are con-
cerned with education and have a solu-
tion which is acceptable to all of them.
You solve the problem of pay scales
of teachers, and the colleges begin to
close down. We ought to take every-
body together and bring about harmo-
ny in the system. And this cannot
be done if you take the problems one
by one. Just as teachers are import-
.ant the management is important and
the students are equally important,

and all the three must be brought to-
gether,

Then, Sir, a word was said by our
hon. Member, Dr. Z. A. Ahmad about
the smaller technology. I am sorry
that such an experienced man ridicul-
ed the idea of gobar gas plant. It is
only through gobar gas plant that you
are going to solve your energy crisis,
your fertilizer crisis. And I can say
this and can bring the testimony of
higher scientists if he wants that go-
bar gas plant is something which is
the most modern and the most progres-
sive technology. Whatever remains,
after the gas, is one of the best ferti-
lizers. 1 was rather very sorry that
he ridiculed the idea of gobar gas
plant. We have our own experience
in our institutions, and gobar gas
plant is not only useful in providing
fuel but it also provides fertilizerg and
a number of other services. Then,
Sir, there is one more question and
it is about vacations and holidays.
We must now come to a determined
conclusion about these vacationg and
holidays. We cannot allow the time
of our teachers and students just for
loitering around as a matter of leisu-
re time. It is time when we linked
the vacationg with the farming season
so that they can work in the farms.
‘Now, we want to have a3 work-orient-
ed education, we want to have a pro-
duction-oriented education. How are
you going to do that? When the farm-
ing season is on, our students are
brought into classes. That we must
siop. ’
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Then, Sir, the last point is that we
have been trying to devote enough
attention for teaching and research
but paying very little attention to the
extension work. It is very imporiant
that knowledge that is generated is
simultaneously disseminated to the
people. Otherwise, an upper Brah-
min caste 1s bound to be generated by
our educational system. It is already
generating and it is dominating also.
Therefore, higher education also can-
not be separated from adult educa-
tion, from literacy work, from rural
extension service or from slum area
work. And we must bring out cer-
tain integration. As regardg the NSS,
I find the Ministry of Education mov-
ing in one direction and the UGC un-
concerned about it., There is no co-
ordination between them. The UGC
are, perhaps, not sure whether it is a
part of higher education and they are
not sure whether it ig their concern.
The colleges and universities consider
it an extra-curricular activity to be
done at sweet will with no evaluation,
So, this also must be looked into.

oo

Lastly, Sir, 1 would say that the
Central Government should have lea-
dership and higher initiative. The
UGC must continue to play a vital
role. It has come to stay now as a
very crucial and important institution
in our natioral life and we must sup-~
port it fully. But we must ensure that
it should not be a super university and,
therefore in the name of grants or in
the name of any higher initiative it
should not interfere with the autono-
my of the universities, From my ex-
perience the U.G.C. has been cons-
cious of this need and this is good
that, it doeg not want to interfere in
the normal working of the universities
and nor does it want to act as a super
body but we must ensure that it per-
sists in this effort for all times to
come because without the autonomy
of the universities you will never be
able to develop free education and
education of a society which cherishes
valueg of freedom.
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Ministers
Then, if we view the whole Report ALLOCATION OF TIME FOR DIS-
from this angle, while, on the one side, POSAL OF GOVERNMENT AND
I feel that we shoulg commend the OTHER BUSINESS AND EXTENSION

working of the U.G.C, on the other
side, I feel that there are some areas
where it is finding itself inadequate
and we shoulq find ways to remove
those inadequacies and see that hig-

OF THE SITTINGS OF THE HOUSE

MR. DEPUTY CHAIRMAN: I have
to inform Members that the Business
Advisory Committee at its meeting

her education becomeg really higher, held today, the 13th June, 1977 allo-
really important and really becomes cated time as follows for Government
the centre of our development and Legislative and other Businegs to be
‘the centre of our national planning. taken up during the current Session
Thank you, Sir. »of the Rajya Sabha:

Business

Time allotted

1. Consideration and passing of— - -

(a) The Additional Emoluments (Compulsory Deposit) Amendment
Bill, 1977 (To replace Ordinance No. 7 of 1977) . . . 2 hours

{b) The Yoga Undertakings (Taking over of Management) Bill, 1977

(to replace.Ordinance No. 8 of 1977) I hour

2. Discussion on the Annual Report of the University Graats Commission

for the year 1975-76 Today, i.e., 13-6-1977

in addition to the
time already taken.

3. General Discussion on the Railway Budget for 1977-78 . . . 3 days. 14th, 15th

and 16th June 1977.

4. General Discussion on the General Budget for 1977-78 4 days. 21st, 22nd,
. - 23rd and 24th

June, 1977.

5. Cons‘daration and return of the Appropriation Bill relating to the 3 hours

Demands for Graats (Railways) for 1977-78, after it has been passed
by the Lok Sabha

6. Discussion on the Resolution regarding increase in the export duty on 2 hours
tea and coffee.

In order to complete the Govern- The House then adjourned
'ment Business the Committe recom- for lunch at eighteen minutes
mended that House should sit on Mon- past one of the clock. ~
day and Tuesday, the 27th and 28th
June, 1977. There will be Question
Hour on these two days.

——

2 P.M.

The House reassembled after lunch

The Committee also recommended at two minutes past two of the clock.

that the House should sit upto 6.00 [Mr, Deputy Chairman in the Chair]
p.m. daily and beyond 6.00 pm. as REFERENCE TO THE CONSTITU-
and when necessary for the transac- TION OF COMPLETE TEAM OF
tion of Government Business. COUNCIL OF MINISTERS

T e s SHRI BHUPESH GUPTA (West '

MR. DEPUTY CHAIRMAN: The Bengal): Sir, I have a submission to
House stands adjourned to meet at make. You were good enough to
2.60 p.m. today. I postpone, at the instance of our friend,
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